Title : Papers laid on the Table of the House by Ministers/Members

THE MINISTER OF STATE OF THE MINISTRY OF
STATISTICS AND PROGRAMME IMPLEMENTATION;
MINISTER OF STATE OF THE MINISTRY OF PLANNING;

AND MINISTER OF STATE IN THE MINISTRY OF

CULTURE (RAO INDERJIT SINGH): On behalf of Shri

Gajendra Singh Shekhawat, | rise to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English

versions) of the Nava Nalanda Mahavihara,
Nalanda, for the year 2022-2023.

(i) A copy of the Annual Accounts (Hindi and
English versions) of the Nava Nalanda
Mahavihara, Nalanda, for the year 2022-2023,
together with Audit report thereon.

(iii) A copy of the Review (Hindi and English
versions) by the Government of the working of
the Nava Nalanda Mahavihara, Nalanda for the
year 2022-2023.

(2)  Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (1)
above.

[Placed in Library, See No. LT 702/18/24]

(3) (i) A copy of the Annual Report (Hindi and English

versions) of the International Buddhist
Confederation, New Delhi for the year 2022-
2023, along with audited accounts.

(i) A copy of the Review (Hindi and English
versions) by the Government of the working of
the International Buddhist Confederation, New
Delhi for the year 2022-2023.

(4)  Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (3)



above.

[Placed in Library, See No. LT 703/18/24]

A copy each of the following Notifications (Hindi and

English versions) under sub-section (6) of the Section

20E of the Ancient Monuments and Archaeological

Sites and Remains Act, 1958:-

(i) The National Monuments Authority Heritage
bye-laws, 2024 of the Protected Monument ?
Bir Singh Palace at Datia, Madhya Pradesh.

(i) The National Monuments Authority Heritage
bye-laws, 2024 of Centrally Protected
Monument ? ?Tomb of Shah Makhdum
Daulah Maneri and Ibrahim Khan? and ?The
Tank at Maner?, Maner, Patna, Bihar.

(iii) The National Monuments Authority Heritage
bye-laws, 2024 of Centrally Protected
Monument ? ?Karan Cheupar Cave?, ?
Sudama Cave? and 7?Lomas Rishi Cave?,
Barabar and Nagarjuni Hill, Jehanabad, Bihar.

(iv) The National Monuments Authority Heritage
Bye-laws, 2024 of Protected Monument ? ?
The tank and the remains at Vvillage
Benisagar?, District ? West Singhbhum,
Jharkhand.

(V) The National Monuments Authority Heritage
bye-laws, 2024 of the Protected Monument ?
Famous Temple Sacred to Mahasu (Hanol),
Dehradun (Uttarakhand).

(vi) The National Monuments Authority Heritage
bye-laws, 2024 of Centrally Protected
Monument ? Vapiyaka cave and Vada Thika
cave, Barabar and Nagarjuni hill, Jehanabad,
Bihar.



(vii)

(viii)

(x)

(xii)

The National Monuments Authority Heritage
bye-laws, 2024 of Centrally Protected
Monument ? Jageswar Group of Temples
namely Jageswar, Mritunjaya, Nanda Devi,
Shrine dedicated to Surya, Navagrah shrine,
Pyramidal shrine, Kuber and Chandika
Temples, Almora, Uttarakhand.

[Placed in Library, See No. LT 704/18/24]
The National Monuments Authority Heritage
Bye-laws, 2024 of Protected Monument ? ?
The Asoka column known as Laur Pillar at
Lauriya Areraj?, Govindganj, District ? East
Champaran, Bihar.
The National Monuments Authority Heritage
Bye-laws, 2024 of Protected Monument ? ?
The Jamma Masijid at Hadaf? and ?Ruins of
Baradari buildings with probable underground
cells and passage standing on a high
mound?, Village- Arazi Mukimpur, Rajmahal
subdivision, Sahibganj, Jharkhand.
The National Monuments Authority Heritage
Bye-laws, 2024 of Protected Monument ? ?
Rangamati Mosque and the ablution tank
attached thereto?, Rangamati hill, District-
Dhubri, Assam.
The National Monuments Authority Heritage
Bye-laws, 2024 of Centrally Protected
Monument ? Tomb of Nadir Shah and Dome
of Adil Shah Faruki, Burhanpur, Madhya
Pradesh.
The National Monuments Authority Heritage
Bye-laws, 2024 of Centrally Protected



(xiii)

(xiv)

(xvi)

(xvii)

Monument ? Gopi Cave, Barabar hill and
Nagarjuni hill, Jehanabad, Bihar.
The National Monuments Authority Heritage
Bye-laws, 2024 of Protected Monument ? ?
Excavated remains of stupa together with
adjacent land comprised in whole of survey
plot Nos. 261, 262, 263, 264,265,268, 269,
270 of village Harpur Basant and 1040, 1041,
1042, 1043, 1044, 1045, 1046, 1047, 1048
and 1049, of village Chakramdas?, Harpur
Basant and Chakramdas, District ? Vaishali,
Bihar.
The National Monuments Authority Heritage
Bye-laws, 2024 of Centrally Protected
Monument ? ?The supposed site of the
Palace of Asoka?, Kumhrar, Patna, Bihar.
[Placed in Library, See No. LT 705/18/24]
The National Monuments Authority Heritage
Bye-laws, 2024 of Protected Monument ? ?
Budhist Stupa?, Tajpur Deur (Kesaria), District
? East Champaran, Bihar.
The National Monuments Authority Heritage
bye-laws, 2024 of Centrally Protected
Monument ? Sikandar Bagh Buildings and
Monuments of the Ninety Third Highlanders,
Lucknow, Uttar Pradesh.
The National Monuments Authority Heritage
bye-laws, 2024 of Centrally Protected
Monument ? ?Emperor Aurangzeb?s Pavilion
and Entire Compound Known as Bagh
Badshahi, Tehsil ? Khajuha, District -
Fatehpur, Uttar Pradesh.?



(xviii)

(xix)

(xx)

(xxi)

(xxii)

(xxiii)

(Xxiv)

(Xxv)

The National Monuments Authority Heritage
Bye-laws, 2024 of Protected Monument ?
Cemeteries near Kaisar Pasand, Lucknow,
Uttar Pradesh.
The National Monuments Authority Heritage
Bye-laws, 2024 of Protected Monument ?
Tomb of Saadat Ali Khan, Tomb of Mashir
Zaidi wife of Saadat Ali Khan and Sapper?s
Tomb, Kaisarbagh, Lucknow, Uttar Pradesh.
The National Monuments Authority Heritage
bye-laws, 2024 of Centrally Protected
Monument ? Dianut-ud-daula?s Karbala
situated in muhalla Menhadiganj, Lucknow.
The National Monuments Authority Heritage
Bye-laws, 2024 of the Protected Monument ?
Queen Victoria?s Memorial in Alfred Park,
Allahabad (Prayagraj), Uttar Pradesh.

[Placed in Library, See No. LT 706/18/24]
The National Monuments Authority Heritage
Bye-laws, 2024 of Centrally Protected
Monument ? 7?Cemetery at Alambagh?,
Lucknow, Uttar Pradesh.
The National Monuments Authority Heritage
bye-laws, 2024 of Protected Monument ? City
Cemetery, Karwi, Village and Tehsil ? Karwi,
District Chitrakoot, Uttar Pradesh.
The National Monuments Authority Heritage
bye-laws, 2024 of Centrally Protected
Monument ? British Cemetery at Chiria Jhil,
Lucknow.
The National Monuments Authority Heritage
Bye-laws, 2024 of Protected Monument ?



(xxvi)

(xxvii)

(xxviii)

(XXix)

(xxx)

(xxxi)

Tomb of Nawab Sadar Jahan at Pihani in the
Hardoi district, Uttar Pradesh.?
The National Monuments Authority Heritage
Bye-laws, 2024 of Protected Monument ? One
Ancient Brick Temple Built on the same plan
as Bhitargaon Temple, Kanchilipur
(Karchulipur), District ? Kanpur, Uttar
Pradesh.
The National Monuments Authority Heritage
Bye-laws, 2024 of Protected Monument ?Sai
Bridge at second mile of the Raebareli and
Pratapgarh Road, District-Raebareli, Uttar
Pradesh?.
The National Monuments Authority Heritage
Bye-laws, 2024 of Protected Monument ?
Heritage Bye-Laws for Cemetery at mile 6,
(Lucknow, Cawnpore Road) Bagawan District-
Lucknow, Uttar Pradesh?.
The National Monuments Authority Heritage
Bye-laws, 2024 of Centrally Protected
Monument- ?Tomb of Ghazi-ud-din Haider
(First King of Oudh) in the Shah Najaf on the
right bank of the river Gumti, Tehsil and
District ? Lucknow, U.P.?

[Placed in Library, See No. LT 707/18/24]
The National Monuments Authority Heritage
Bye-laws, 2024 of Centrally Protected
Monument- Kacheri Cemetery, Kanpur, Uttar
Pradesh.
The National Monuments Authority Heritage
Bye-laws, 2024 of Protected Monument ?
Cemetery at Marion, Tehsil and District-
Lucknow, Uttar Pradesh?.



(xxxii) The National Monuments Authority Heritage
Bye-laws, 2024 of Protected Monument- Jami
Masjid, East of Banda City, Near Hospital,
Banda, Uttar Pradesh.
(xxxiii) The National Monuments Authority Heritage
Bye-laws, 2024 of Protected Monument-
Kaisarbagh Gates, Lucknow, Uttar Pradesh.
(xxxiv) The National Monuments Authority Heritage
Bye-laws, 2024 of the Protected Monument- ?
Jama Masjid situated within the village of
Erich, Paragana Garotha, District- Jhansi,
Uttar Pradesh?.
(xxxv) The National Monuments Authority Heritage
Bye-laws, 2024 of the Protected Monument-
Nasir-ud-Din Hiader?s Karbala at Daliganj,
Tehsil Lucknow Sadar, District Lucknow, Uttar
Pradesh.
(xxxvi) The National Monuments Authority Heritage
bye-laws, 2024 of the Protected Monument-
Magbara of Nawab Diler Khan a Distinguished
Officer of Shah Jahan, Tehsil Shahabad,
District Hardoi, Uttar Pradesh.
(xxxvii) The National Monuments Authority Heritage
Bye-laws 2024 of Protected Monument- The
Tomb of Janab Aliya at Lucknow, Uttar
Pradesh.
[Placed in Library, See No. LT 708/18/24]
o ok MeNfet warerm & wsy w3t gt fagme warem & Irsa WA
YU wratay | sy w3 Sifte, die Rema o UvF warey |
ST HAT; URHETY] Sl AU & Ireg 63); aur Siafver faurT o wea w:h
(s1. fordg Rig) : g+t gumafa S, # fAAfafed o 94T ged RIEdT g
(1) 3fed YRA Far fAfaH, 1951 B 4RI 3 Dt IU-URT
(2) & Siqid FEfafad sftRgEmTst & Te-Ts Ul




(&=t Tt 3T Teeprun).-

(UeP)

(@)

HRAI URINHS Hal (Brex 9= &1 [ga)
QIR RNy |, 2024 S feAie 23 IR,
2024 & HURd o 0 T G 9. Ir.h1.f.
444(37) § YDA gL Y |

YR YRR HdT (dd-) o1 =y a9,
2024 SN faAid 23 g, 2024 & URA & S0
o IO I, B, 445(31) T UehIiRId gT A
|

R e HaT (brex ST &1 ga-) gErl
gxne fafad, 2024 S feAi® 25 JAR, 2024
& URd & I9uF U SHERE I Ao
449(37) § UHIRIA gL Y |

URAIE i 91 (dd-) gaxl g=nyq -,
2024 SN faAid 24 JTg, 2024 & URA & S0
o IO I, 1B, 448(31) T UehIRId T A
|

YR Gferd 9dT (brex T-AT DT Haa) qreRT
gxne fafad, 2024 S feAie 31 JAR, 2024
& URd & 90U U SR I A
463(37) § UHIRT gL Y |

URAIE g dar (ddd) diRRT S=ies 9y,
2024 SN faAid 31 JalTg, 2024 & URA & S0
o IO H. D1, 464(31) T UhIRId gT A
|

[Placed in Library, See No. LT 709/18/24]

RIS YR Jar AfAFTH, 1951 & 3iaqiid FHAferad
SIS B! Teh-Teh Ul (fGat T Sl HEDRUT):-

(UeP)

q1.H1.. 540(31) ST 06 FIIRR, 2024 & YR &
o0 | UBIRIT g3 o1 aur forgd faiss 14
TRARI, 2023 D1 TSI GBAT 1.1, 99(31)
1 TP Yo feargan g |



@  I.HLA. 541(30) S 06 =R, 2024 & HRA &
IS0 T UehIRId g3 o1 adl forgd fais 14
THRARI, 2023 1 HTERTHT T 1. H1.. 98(31)
&1 U PG feangan g |

[Placed in Library, See No. LT 710/18/24]
(3) 3R YR Far AfATH, 1951 BT URT 3 Bl IU-YRT

(1) o ST STRT SAFRTET TeAT 1. P14, 687(31) il 05

TR, 2024 & YRA & o0 H UHIRG ga oF

g% gRI1, I9H IfeRad 3RSV Uewl-Mar-fsiRy

TY-IST&H, Ggdd Hrex URAG YRS ddl, YR

gferd Ja1 3R YR o9 9a1 & fou dgad PreR

OTfIHROT Tfed fhar a1 8, &1 te ufa (et auT siish

TIHT) |

[Placed in Library, See No. LT 711/18/24]
(4) (Y®) SMIYE U&ur o= My IRIM, S-iad & ay
2023-2024 & AN Yfddad ! T Ufd (B!
T 3T BN YT ETaRIfed o |
@)  3EHE Ue&ul fagm My IH, - & 9y
2023-2024 & HIABIUN Bl WRHR GRT JHief
&1 TP Ufd (fR=al TUT 3USH TXhu) |
[Placed in Library, See No. LT 712/18/24]
(5) (Uh) dREd el RETWAaTH, d@ds & ay
2023-2024 & T Ufdda & T Ufd (el
JUT 3T TIHRT) dUT TRATRITed o |
@) IRIA el RETWdTE, d@TS & ay
2023-2024 & HIABIUN Bl IRHR GRT JHief
& TP Ufd (iRl TUT 3USH TXHo) |
[Placed in Library, See No. LT 713/18/24]
6) (TPH) ST THIRNIH BR § HecldTH 3P Iy,
DHIABIAT & ¥ 2023-2024 & dIe Ufdded
P TP Ufd (fgdl dur SRSl T¥ehRun) aul
dETRIfEd o |




(8)

(10)

@

@

(Uep)

ST TOIRURE ®BR € HecldeH 3% e,
DIADIAl & d¥ 2023-2024 & BB Bl
WRDHR gRT THIET D1 TP Ufd (fg=at duT 3Rrsh
TIDHRY) |

[Placed in Library, See No. LT 714/18/24]
HRATT WAHIfde! TR, §TdR & 94 2023-
2024 & dIfie Ufddad &I U ufd (flg=al au
STSTT TXH0N) TUT TETIRIfEd T |
YR WaHifds! TR, STAR & a8 2023-
2024 & BB Bl IXHR GRT JHIET B Th
gfd (iRt auT 3l TXmr) |

[Placed in Library, See No. LT 715/18/24]
RO YEdhd I, Ta! I&5 & a8 2023-
2024 & dIe Ufddad @ U Ufd (lgwal au
TSIt TRBHRUT) TUT QARSI TR |
YR YIEhd ST, Td! Jras & a8 2023-
2024 & HIHHIU BT IWHR GRT THIET BT TH
gfd (=) aur RIS Ixmvun) |

[Placed in Library, See No. LT 716/18/24]
O SR UIeNfie! I=a Siegae SRIM, TaIgiel
& gy 2023-2024 & TS Ufdagd &I TH g
(feal TUT 3{USH TXHRT) qYUT TERITEd T |
faxm 3R Uenfiiet I=a Sreqg TR, TaTgTel
& Y 2023-2024 F BRG] HI TWHR GRI
gHIE B T ufd (fe=al T 3iUsit Ixmo) |

[Placed in Library, See No. LT 717/18/24]
I A 3R M TR, Mgl & 9y
2023-2024 & AN Ufddad ! T Ufd (B!
qUT 3T BN YT TR o |
I fagE SR Mefiiet I=IM, Higklt & 9y
2023-2024 & HRIBI B DR gGRT JHET
&1 TP Ufd (fR=al TUT 3USH TXhu) |

[Placed in Library, See No. LT 718/18/24]




(11)

(12)

(13)

(14)

(Kep)

@

geRAT TSae ROd Je¥ Bk UI8sR
Herdoll U8 = HelRged, gaxialg & a8 2023-
2024 & dIfe Yfddad &I U ufd (flg=al aa
STSIT TXHON) TUT TQTURI &I TR |
g TSake ROd Jo¥ BR UI8sR
Herdol U8 < HeRaed, gaxialg & a8 2023-
2024 & BB B} IRBR GRT GHIET B Th
gfd (fe=at auT 3fSH TXaHru) |

[Placed in Library, See No. LT 719/18/24]

(Yep)

SRR AId "g® 3~1d aqiHe® HUM &g,
dTqE & dY 2023-2024 & MNP Ufddad @
T ufd (Rl dur SiUSh IxHxon  qul
AR & o |
SIATeR A1 8% 3~1d dql-d SIHU &g,
STE & TN 2023-2024 & HIDRI Pt TRBR
GRT GHT&M 61 T ufd (o=t qur st Twep o)
|

[Placed in Library, See No. LT 720/18/24]

(Kep)

T I TRIM, dTqE & a8 2023-2024
o I Ufdae &t U Ufd (3=t qur sisit
THUT) TUT ARSI g |
T STHYM TR, ST & a8 2023-2024
& DB DI WHR GRT FHIET DI TH Ui
(fR=at TUT 3USH TIH) |

[Placed in Library, See No. LT 721/18/24]
it o foeTa Smgfas SR Rt SR,
d=H & a9 2023-2024 & A& Ufdded @l
T ufd (fe<dt dur SiUSlt Iwexun)  qul
ETRIfEd o |
it e foReTat Smgfas SR Rt SR,
d<H & 99 2023-2024 F BB B THR
GRT HIET &1 Teb Uid (fg=al quT Uil TIhRon)
|




(15)

(16)

(17)

(18)

[Placed in Library, See No. LT 722/18/24]
JISAY I 98 e BR aRie g,
PHIARIAT & Y 2023-2024 & dIfd Ufade
@ TP Ufd (gl dur SRSl T¥ehRun) aul
RaTORIféd W |
JISAY I 78 e BR IRkie g,
DHIADIAl & d¥ 2023-2024 & BB Bl
WRDHR gRT THIET P TP Ufd (fg=al dur 3Rreh
TIH) |

[Placed in Library, See No. LT 723/18/24]
afear $lege 3 fedreas  fordio,
GERIGH o dN 2023-2024 & AP Ulddad &1
T ufd (Bl dur SiUSlt I¥exun)  qul
ATORIfEd W |
afear $Xiege i fewraad  fomidrel,
GeRIgT & d¥ 2023-2024 & HRIDRU Pl
WRDHR gRI JHIET I Th Ufd (el au1 st
TIDHR) |

[Placed in Library, See No. LT 724/18/24]
A SHIORM BISSRH-3dl, 3gHGEG &
¥ 2023-2024 & dIN® Ufdagd &I T Ufd
(fR<l TUT 3USH TXHRT) qUT TRTRITEd T |
YA SO BISSRH-3Sdl, 3AgHGEIG &
gy 2023-2024 & HRIBI B! WBR gR]
gHIE B T ufd (fe=al T 3iUsit Ixmo) |

[Placed in Library, See No. LT 725/18/24]
T 3% Yex BR Il TEepeH U8 34,
RIS & aN 2023-2024 & AP Ufddgd &l
T ufd (fB<dt dur SiUSlt I¥exun)  qul
ATORIfEd W |
T 3% Yex BR @l TEepeH TS 34,
RIS & TN 2023-2024 & BB DI TIBR




GRI gHe ot TP ufd (et auT iUt Twmon)
|

[Placed in Library, See No. LT 726/18/24]
feeet & ¥ 2023-2024 & I Ufdded @1
s gfd (fe<dt dur SiUSlt I¥exun)  qul
RaToRifed O |

& TY 2023-2024 F BB B} IRBR GRI
gHte &1 U ufd (el U1 S TXHr) |

[Placed in Library, See No. LT 727/18/24]
YRAT I oy arpreHt, 8 faeet & oy
2023-2024 & T Ufdda & T Uid (el
YT 3T TTHRUT) dUT TRATIRITerd ok |
YR I 37 e, 18 foeeh & af
2023-2024 & HIABION Bl IRHR GRT JHief
& TP Ufd (iRl TUT 3USH TXahon) |

[Placed in Library, See No. LT 728/18/24]

(19) (IP)
)
(20) (UP)
)
(21) (IP)
@

YA TheH! 3 e, HRd, TIRRN &
gy 2023-2024 & dN® Ufdded &I THh Uld
(fE=at T SISt TRBROT) TUT TATaRNed o |
YA ThSH! 3 IEad, HRd, TIWRIS &
gy 2023-2024 & HRAGIU HI WHR GRI
gHte ot T ufa (fR=al aur RISl Ixamun) |
[Placed in Library, See No. LT 729/18/24]

THE MINISTER OF STATE OF THE MINISTRY OF LAW
AND JUSTICE; AND MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI ARJUN
RAM MEGHWAL): Hon. Chairperson, Sir, with your kind

permission,

on behalf of my colleague Shri Jayant

Chaudhary, | rise to lay on the Table:-



(1)

(ii)

A copy of the Annual Report (Hindi and
English versions) of the Maharashtra
Prathamik Shikshan Parishad (STARS),
Mumbai, for the year 2021-2022, alongwith
Audited Accounts.

A copy of the Review (Hindi and English
versions) by the Government of the working of
the  Maharashtra  Prathamik  Shikshan
Parishad (STARS), Mumbai, for the year
2021-2022.

Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at
(1) above.

[Placed in Library, See No. LT 730/18/24]
A copy each of the Annual Report (Hindi and
English versions) of the Samagra Shiksha,
(STARS Scheme) Himachal Pradesh, Shimla,
for the years 2020-2021 and 2021-2022.
A copy each of the Review (Hindi and English
versions) by the Government of the working of
the Samagra Shiksha (STARS Scheme),
Himachal Pradesh, Shimla, for the year 2020-
2021 and 2021-2022.

Two Statements (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at
(3) above.

(i)

[Placed in Library, See No. LT 731/18/24]

A copy of the Annual Report (Hindi and
English versions) of the Samagra Shiksha,
Gujarat Council of School Education,
Gandhinagar, for the year 2022-2023.

A copy of the Review (Hindi and English
versions) by the Government of the working of



(10)

(11)

the Samagra Shiksha, Gujarat Council of
School Education, Gandhinagar, for the year
2022-2023.
Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at
(5) above.
[Placed in Library, See No. LT 732/18/24]
(i) A copy of the Annual Report (Hindi and
English versions) of the Samagra Shiksha,
Tamil Nadu, Chennai, for the year 2022-2023.
(i) A copy of the Review (Hindi and English
versions) by the Government of the working of
the Samagra Shiksha, Tamil Nadu, Chennai,
for the years 2022-2023.
Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at
(7) above.
[Placed in Library, See No. LT 733/18/24]
(i) A copy of the Annual Report (Hindi and
English versions) of the Samagra Shiksha,
Chhattisgarh, Raipur, for the year 2022-2023.
(i) A copy of the Review (Hindi and English
versions) by the Government of the working of
the Samagra Shiksha, Chhattisgarh, Raipur,
for the year 2022-2023.
Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at
(9) above.
[Placed in Library, See No. LT 734/18/24]
(i) A copy of the Annual Report (Hindi and
English versions) of the Samagra Shiksha,
Andhra Pradesh, Vijayawada, for the year
2021-2022, alongwith audited accounts.



(12)

(13)

(14)

(19)

(16)

(ii) A copy of the Review (Hindi and English
versions) by the Government of the working of
the Samagra Shiksha, Vijayawada, Andhra
Pradesh for the year 2021-2022.

Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at

(11) above.

[Placed in Library, See No. LT 735/18/24]

(i) A copy of the Annual Report (Hindi and
English versions) of the Samagra Shiksha,
U.P. Education for all Project Board, Lucknow,
for the year 2022-2023.

(ii) A copy of the Review (Hindi and English
versions) by the Government of the working of
the U.P. Education for all Project Board,
Lucknow, for the year 2022-2023.

Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at
(13) above.

[Placed in Library, See No. LT 736/18/24]

(i) A copy each of the Annual Report (Hindi and
English versions) of the Samagra Shiksha,
Maharashtra Prathmik Shiksha Parishad,
Mumbai, for the years 2021-2022 and 2022-
2023.

(i) A copy each of the Review (Hindi and English
versions) by the Government of the working of
the Samagra Shiksha, Maharashtra Prathmik
Shiksha Parishad, Mumbai, for the vyears
2021-2022 and 2022-2023.

Two Statements (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at

(15) above.



(17)

(18)

(i)

(ii)

[Placed in Library, See No. LT 737/18/24]
A copy of the Annual Report (Hindi and
English versions) of the School Education
Society, Himachal Pradesh, Samagra
Shiksha, Shimla for the year 2022-2023.
A copy of the Review (Hindi and English
versions) by the Government of the working of
the School Education Society, Himachal
Pradesh, Samagra Shiksha, Shimla, for the
year 2022-2023.

Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at
(17) above.

[Placed in Library, See No. LT 738/18/24]
? (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF POWER;
AND MINISTER OF STATE IN THE MINISTRY OF NEW
AND RENEWABLE ENERGY (SHRI SHRIPAD YESSO
NAIK): Sir, | rise to lay on the Table a copy each of the
following papers (Hindi and English versions) under sub-
section (1) of Section 394 of the Companies Act, 2013:-

Review by the Government of the working of the

(1)

(2)

Indian Renewable Energy Development Agency
Limited, New Delhi, for the year 2023-2024.

Annual Report of the Indian Renewable Energy
Development Agency Limited, New Delhi, for the
year 2023-2024, alongwith Audited Accounts and
comments of the Comptroller and Auditor General
thereon.

[Placed in Library, See No. LT 739/18/24]
? (Interruptions)



THE MINISTER OF STATE OF THE MINISTRY OF LAW
AND JUSTICE; AND MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI ARJUN
RAM MEGHWAL): Hon. Chairperson, Sir, with your kind

permission,

on behalf of my colleague Shri Pankaj

Chaudhary, | rise to lay on the Table :-

A copy each of the following Notifications (Hindi and
English versions) under sub-section (4) of Section 19
of the Banking Companies (Acquisition and Transfer of
Undertakings) Acts, 1970:-

(1)

(2)

(i)

(iii)

The Union Bank of India (Employees?)
Pension (Amendment) Regulations, 2024
published in Notification No. UBI:HR:16061(E)

in Gazette of India dated 28! August, 2024.

The Indian Overseas Bank (Employees?)
Pension (Amendment) Regulations, 2024
published in Notification No.
HRMD/PEN/001/2024 in Gazette of India

dated 101" September, 2024.

The Indian Bank (Employees?) Pension
(Amendment) Regulations, 2024 published in
Notification No. F. No. Pen/01/2024(E) in

Gazette of India dated 121" October, 2024.

The Bank of India (Employees?) Pension
(Amendment) Regulations, 2024 published in
Notification No. HO:HR:TBD:2024-25:01(E) in

Gazette of India dated 25! September, 2024.
[Placed in Library, See No. LT 740/18/24]

A copy of the 54t valuation Report (Hindi and English
versions) of the Life Insurance Corporation of India,

Mumbai, as on 315t March, 2024.



(3) (i) A copy of the Annual Report (Hindi and
English versions) of the Life Insurance
Corporation of India, Mumbai, for the year
2023-2024, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English
versions) by the Government of the working of
the Life Insurance Corporation of India,
Mumbai, for the year 2023-2024.

[Placed in Library, See No. LT 741/18/24]
(4)  Acopy of the State Bank of India Employees? Pension

Fund (Second Amendment) Regulations, 2024 (Hindi

and English Versions) published in Notification No.

HR/P&PMD/SPL/SP/2024-25/7 in Gazette of India

dated 4" November, 2024 under sub-section (4) of
Section 50 of the State Bank of India Act, 1955.

[Placed in Library, See No. LT 742/18/24]

(5) A copy of the Insurance Regulatory and Development

Authority (Salary and Allowances payable to, and

other terms and conditions of service of Chairperson

and other members) Amendment Rules, 2024 (Hindi

and English versions) published in Notification No.

G.S.R.650(E) in Gazette of India dated 215! October,
2024 under Section 27 of the Insurance Regulatory
and Development Authority Act, 1999.
[Placed in Library, See No. LT 743/18/24]
? (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT, FOREST AND CLIMATE CHANGE; AND
MINISTER OF STATE IN THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI KIRTI VARDHAN SINGH): Hon.



Chairperson, Sir, with your permission, | rise to lay on the
Table :-

(1)

A copy each of the following papers (Hindi and English

versions) under Section 26 of the Environment

(Protection) Act, 1986:-

(i) The Battery Waste Management
(Amendment) Rules, 2024 published in
Notification No. G.S.R.190(E) in Gazette of

India dated 14" March, 2024.

(i) The Battery Waste Management (Second
Amendment) Rules, 2024 published in
Notification No. S.0.2374(E) in Gazette of

India dated 20" June, 2024.
(iii) The Green Credit Rules, 2023 published in
Notification No. S.0.4458(E) in Gazette of

India dated 12" October, 2023.
[Placed in Library, See No. LT 744/18/24]
A copy of the Notification No. S.0.05(E) (Hindi and
English Versions) published in Gazette of India dated

18t January, 2024, making certain amendments in the

Notification No. S.0.5481(E) dated 31S! December,
2021 issued under Section 3 of the Environment
(Protection) Act, 1986.

[Placed in Library, See No. LT 745/18/24]
A copy of the Notification No. S.0.884(E) (Hindi and
English Versions) published in Gazette of India dated

22nd February, 2024 notifying the methodology for
calculating the green credit in respect of any activity
undertaken under the Green Credit Rules, 2023,
issued under sub-rule(1) of rule 5 of the said Rules.
[Placed in Library, See No. LT 746/18/24]



(4)

(7)

(8)

(i) A copy each of the Annual Reports (Hindi and
English versions) of the National
Compensatory Afforestation Fund
Management and Planning Authority, New
Delhi, for the years 2018-2019 to 2022-2023
alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English
versions) by the Government of the working of
the National Compensatory Afforestation Fund
Management and Planning Authority, New
Delhi, for the year 2018-2019 to 2022-2023.

Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at (4)

above.

[Placed in Library, See No. LT 747/18/24]

(i) A copy of the Annual Report (Hindi and
English versions) of the National Biodiversity
Authority, New Delhi, for the year 2023-2024,
alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English
versions) by the Government of the working of
the National Biodiversity Authority, New Delhi,
for the year 2023-2024.

[Placed in Library, See No. LT 748/18/24]

A copy of the Biological Diversity Rules, 2024 (Hindi

and English versions) published in Notification No.

G.S.R.665(E) in Gazette of India dated 251 October,
2024 under sub-section (3) of Section 62 of the
Biological Diversity Act, 2002.

[Placed in Library, See No. LT 749/18/24]
A copy of the Van (Sanrakshan Evam Samvardhan)
Amendment Rules, 2024 (Hindi and English versions)
published in Notification No. G.S.R.582(E) in Gazette



of India dated 20t September, 2024 under sub-
section (2) of Section 4 of the Van (Sanrakshan Evam
Samvardhan) Adhiniyam, 1980.
[Placed in Library, See No. LT 750/18/24]
? (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF YOUTH

AFFAIRS AND SPORTS (SHRIMATI RAKSHA NIKHIL

KHADSE): Hon. Chairperson, Sir, with your kind

permission, | rise to lay on the Table a copy of each of the

following papers (Hindi and English versions):-

(1) Output Outcome Monitoring Framework of the
Department of Youth Affairs, Ministry of Youth Affairs
and Sports for the year 2024-2025.

(2)  Output Outcome Monitoring Framework of the
Department of Sports, Ministry of Youth Affairs and
Sports for the year 2024-2025.

[Placed in Library, See No. LT 751/18/24]

THE MINISTER OF STATE IN THE MINISTRY OF
EDUCATION; AND MINISTER OF STATE IN THE
MINISTRY OF DEVELOPMENT OF NORTH EASTERN
REGION (DR. SUKANTA MAJUMDAR): Hon. Chairperson,
Sir, with your kind permission, | rise to lay on the Table:-
(1) (i) A copy of the Annual Report (Hindi and
English versions) of the Central University of
Haryana, Mahendergarh, for the year 2022-
2023.
(i) A copy of the Annual Accounts (Hindi and
English versions) of the Central University of
Haryana, Mahendergarh, for the year 2022-
2023, together with Audit report thereon.
(iii) A copy of the Review (Hindi and English
versions) by the Government of the working



of the Central University of Haryana,
Mahendergarh, for the year 2022-2023.

Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at
(1) above.

(iii)

[Placed in Library, See No. LT 752/18/24]
A copy of the Annual Report (Hindi and
English versions) of the University of
Hyderabad, Hyderabad, for the year 2022-
2023.
A copy of the Annual Accounts (Hindi and
English versions) of the University of
Hyderabad, Hyderabad, for the year 2022-
2023, together with Audit Report thereon.
A copy of the Review (Hindi and English
versions) by the Government of the working
of the University of Hyderabad, Hyderabad,
for the year 2022-2023.

Statement (Hindi and English versions) showing

reasons for delay in laying the papers mentioned at
(3) above.

(iii)

[Placed in Library, See No. LT 753/18/24]
A copy of the Annual Report (Hindi and
English versions) of the University of
Allahabad, Prayagraj, for the year 2022-
2023.
A copy of the Annual Accounts (Hindi and
English versions) of the University of
Allahabad, Prayagraj, for the year 2022-
2023, together with Audit Report thereon.
A copy of the Review (Hindi and English
versions) by the Government of the working



of the University of Allahabad, Prayagraj, for
the year 2022-2023.
(6) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at
(5) above.
[Placed in Library, See No. LT 754/18/24]
? (Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF
CORPORATE AFFAIRS; AND MINISTER OF STATE IN
THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
(SHRI HARSH MALHOTRA): Hon. Chairperson, Sir, | beg
to lay on the Table: -
(1) A copy of the Limited Liability Partnership
(Amendment) Rules, 2024 (Hindi and English
versions) published in  Notification  No.

G.S.R.475(E) in Gazette of India dated 5" August,
2024, under sub-section (3) of Section 79 of the
Limited Liability Partnership Act, 2008.

(2) A copy of the Companies (Adjudication of
Penalties) Amendment Rules, 2024 (Hindi and
English versions) published in Notification No.

G.S.R.476(E) in Gazette of India dated 5" August,
2024 sub-section (4) of Section 469 of the
Companies Act, 2013.
[Placed in Library, See No. LT 755/18/24]
? (Interruptions)

*m10 SUYIET ATHA, WTel MR Ade—e fqaur dareg # s w6
(udt e sty sivform) - oA guofa o, & fRafafed o
YT Jod RIGA & :
(1) SIS G D131, 3959 (31) Bl Tb Uld (gl aur
3G TXHR0N) S feAid 18 RyawR, 2024 & YR &
OIS H UehTIRId g8 off 9T forier gRT 8RR (faiig iR
3T TeTrafdal, vgfaerst ik Jarsif &1 @féa aikar)



(2)

AT, 2016 H YRT 7 & 3favid SIRT fgAie 8 HRad],
2017 1 STUGHAT TBAT B1.31. 371(3H) T iU TR
fpuug |

(@H) PHag HeRur f7H, 8 foeel & ay 2023-2024 &

(@)

[Placed in Library, See No. LT 756/18/24]

¥ ufdded &t Te ufa (Rl qur sieh
TEDHRUT) TUT TGRS g |

$Hag HSRU fA7H, T8 fdeeil & a9 2023-2024 &
BB B WBHR gRT JHieT I T Ufd (gl
qYT ST JIHRN) |

[Placed in Library, See No. LT 757/18/24]
? (Interruptions)

*m11 THE MINISTER OF STATE IN THE MINISTRY OF
MINORITY AFFAIRS; AND MINISTER OF STATE IN THE
MINISTRY OF FISHERIES, ANIMAL HUSBANDRY AND
DAIRYING (SHRI GEORGE KURIAN): Hon. Chairperson,
Sir, with your permission, | rise to lay on the Table:-

(1)

(2)

(i)

(ii)

(iii)

A copy of the Annual Report (Hindi and
English versions) of the Haj Committee of
India, Mumbai, for the year 2022-2023.

A copy of the Annual Accounts (Hindi and
English versions) of the Haj Committee of
India, Mumbai for the year 2022-2023,
together with Audit Report thereon.
Statement regarding Review (Hindi and
English versions) by the Government of the
working of the Haj Committee of India,
Mumbai, for the year 2022-2023.

Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (1)

above.

[Placed in Library, See No. LT 758/18/24]



12.04 hrs






